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               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

I.A.No.77885/2017 In Civil Appeal  No(s).5988/2014

NAGAR NIGAM LUCKNOW                                Appellant(s)

                                VERSUS

SMT. KRISHNA DEVI & ORS.                           Respondent(s)

(Application for direction)

Date : 25-08-2017 This I.A.was mentioned today.

CORAM : 
         HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE DIPAK MISRA
         HON'BLE DR. JUSTICE D.Y. CHANDRACHUD

For Appellant(s)    Mr.Yash Pal Dhingra, AOR
                   
For Respondent(s)   Ms.Kamini Jaiswal, Adv.(Mentioned by)
                   

          UPON being mentioned the Court made the following
                             O R D E R

List on 28.08.2017 before an appropriate Bench.

(SATISH KUMAR YADAV)                             (RENUKA SADANA)
     AR-CUM-PS                                    ASST.REGISTRAR
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